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ORDER (Oral) 

Hon'ble Shri Kuldip Sinqh. Member (J) 

This aoplication is made after issuing the OM 

dated 1.7.2003 challenqinq seniority list of Sectional 

Officer of Horticulture issued in pursuance of the 

.iudqement of the Hiqh Court dated 22.3.2002 in Civil 
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Writ 	Petition No.3818/1998. Aoolicants have 

filed their representations challenqing the same. 

ReQresentations are still pending, besides that 

aoolicants have challenged tentative seniority list 

issued by the DeDartment in accordance with the 

DrinciQle of seniority on the basis of date of .ioining 

whereas it has been done on DrIncliDle of merit in the 

selection list. In this OA. aDDlicants want to 

challenge the same. Since the judgment of the High 

Court is binding on this Tribunal and covers the 

entire case, we cannot go against this judgment. 

2. 	OA is dismissed on this ground alone with 

liberty to challenge the same in the High Court. 	No 

costs. 
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